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ITEM NO:68 -
FOR APPLICANTS(S) Adv. : ' Mr, T. K. Biswas
FOR RESPONDENTS(S) Adv.: ~ None
Notes of The Registry ., Order of The Tribunal

Mr T. K. Blswas 1d. counsel for apphcant submits that the order has

"I been.issued by the-authorities which is requlred to be challenged and .
. therefore, the MA has: become mfructuous

Accordingly, the MA is disposed of as infructuous.
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